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again and again to take every possible
measure for their proper preservation.
That is why very substantial amounts
have also been given for a new build-
ing, as the Sociefy said that it was the
lack of accommodation that was the
major reason for the decay.
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Shri M. R, Krishna: This is a com-
mittee which was to probe into inter-
national meets in which India parti-
cipated, especially in the Rome Olym-
pics. The Chairman of this committee
at one stage said that the two other
members who are on the committee
were busy and therefore, he was not
able to hold meetings. Now, one of

the members has been changed. They
have visited a few States. They have
formulated their proposals. But, they
have not yet been given to the Minig-
try yet.
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Shri M. R. Krishna: The Chairman
of this committee, Shri Jaipal Singh
has given a report which he called a
personal report and the Ministry is
not able to take any action on that
personal report.

The Minister of Education (Dr.
K. L, Shrimali): I might add that
while sending this personal note, the
hon. Member Shri Jaipal Singh also
said that or purposes of Parliament,
this report is good enough. But, I said,
this is your personal report, you
should send your committee’s report.
He has not been able to send the
committee’s report. I have made
several requests to him. But, he says
that he is going to prepare a wonder-
ful report, he hag to make a thorough
probe and it will take a long time.

Shri Hari Vishnu Kamath: On a
point of order, Sir. The Minister, if 1
heard him aright, said that for pur-
poses of Parliament, a particular
report is enough. Does that mean
that Parliament can be treated in a
way different from some others
bodies? What does that mean?

Mr. Speaker: Probably, the hon.
Member has not followed really all
the words. He said that Shri Jaipal
Singh says that this is enough, The
Minister is not saying that. He does-
not say that.
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Shri Indrajit Gupta: One of the
main purposes for which this com-
mittee was set up was to draw les-
sons from our record in the last
Olympic games so that we may pre-
pare better for the future. In view
of the fact that the next Olympic
games at Tokyo are due next year,
and no report is available yet, are we
to take it that that purpose of this
~committee has now failed for all
-practical purposes?

Dr. K. L, Shrimali: I must admit
that the main purpose of the com-
‘mittee has been frustrated because
the report has mot yet been submit-
ted. I have made several requests.
Where a Member of Parliament is
concerned, I am a little helpless. You
rcould probably help in this matter.

Shri Vidya Charan Shukla: In view
of the admission of the hon. Minister
that the main purpose of the com-
mittee has been frustrated, are the
Government examining the possibility
of appointing a new committee which
will submit a good report so that
‘Sports affairs are set right?

Dr. K. L, Shrimali: It is a sugges-
tion for action. I shall examine this.

Shri Bhagwat Jha Azad: In view of
the dismal failure of this committee,
does the Government propose to scrap
this committee and appoint a new
committee which could work proper-
1y?

Mr. Speaker: Suggestion, ..

Shri Hem Barua: May I submit, Sir,
that this is an insinuation?

Shri Harish Chandra Mathur: My
submission is that when a suggestion
is made, that should not be snapped.
It is not the practice anywhere. The
hon. Minister may say that he does
not accept it; he may say that he will
accept it or he may say that he has
already considered the suggestion and
this is his reaction.

Mr, Speaker: It is in our rules, if
some suggestion is made, certainly,
that goes to the Government and the
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Minister has to consider it before he
answers it. Certainly it does mot go
un-heeded. But, immediately that
suggestion cannot be answered, That
is left to the Minister to consider it
and spend time on it. Not that he
does not pay any attention to it. The
purpose of the question is served by
that only.

Shri Harish Chandra Mathur: My
submission is, the Minister may have
already considered such a suggestion.
We do not know whether he has
already considered that suggestion.

Mr. Speaker: Then, the question
should be in a different form.

Shri Harish Chandra Mathur: We
do not know. We make a suggestion.
The Minister may be in a position to
say, yes, this suggestion has already
been considered by me and we have
rejected it. Therefore, when sugges-
tions are made in the House of Com-
mons—I] have read the proceedings a
number of times—when such ques-
tions are put, they are never snapped
at the initial stage. The Minister can
say that it will be considered; the
Minister may say that he has already
considered such a suggestion and it is
not accepted. Therefore, it should
not be snapped at the source.

Mr, Speaker: Irrespective of the
procedure that might be followed in
the House of Commons, of which I
am not so aware as the hon. Member,
I would request the hon. Members to
put the question in a different form
and then the answer can come imme-
diately.
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Movement of Coal

*614. Shri R. Barua: Will the Minis-
ter of Mines and Fuel be pleased to
state the progress made regarding the
scheme for moving coal from Dhana-
bad to Allahabad through a system of
road and river transport?

The Parliamentary Secretary to the
Minister of Mines and Fuel (Shri
Thimmaiah): The movement of coal
is being carried out on experimental
basis by road and river from Kathara
colliery of Bihar to Allahabad. In the
three proving trips that have been
completed so far, approximately 1173
tonnes of coal have been transported.
The long term measures for move-
ment of coal by the road-cum-river
route and the quantities that can be
transported are under consideration
and will be finalised on the basis of
the experience gained in these trips
and other attendant factors such as
the availability of suitable powered
craft, prospects of improving the
channel, possibility of securing return
cargo etc.

Shri R. Barua: May I know whether
any practical step has been taken to
finalise the long-term proposals to
improve the road and inland river
system?

Shri Thimmaiah: The economics
and the scope have been looked into,
and a plan has been prepared or a
scheme has been prepared and has
been sent to the Ministry of Trans-
port and Communications for their
comments. Some of the roads bet-
ween Ramgarh and Giridih coal-fields
have to be connected with Mokameh
Ghat, and some bad sections of the
roads are under repairs, and under
the bigger programme, all the roads
will be taken up for construction.
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Shri R. Barua: What is the type of
co-operation received from the Minis-
try of Transport and Communica-
tions

Shri Thimmaiah: We are awaiting
the comments from the Department

of Transport in the Ministry of Trans-
port and Communications.
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